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BEFORE THE NATIONAL GREEN TRIBUNAL,

wEsTEnN ZONE BENCH' PUNE

ORTGTNAL APPLTCATTON NO. 1s7 OF 202s (WZ)

Suo Moto Cognizance of Deteriorating

Air Quality in Pune ........Applicant

. 'i Versus
+

The Stat$ of Mahara'shtra through

Maharashtra Pollution Control Board & Anr

.. . . ...I{espondents

AFFIDAVIT IN REPLY ON BBHALF OF RESPONDENT

NO. 2 I'TINE, MTJNICIPAL CORPORA-I'ION (PMCL

I Kishori Todamal-Shinde, Deputy Municipal

Cornntissiorter of the PMC Respondent Corporatiort having

\,,o nry ottice at Puue Municipal Corporation Building

under:

(l) I am working in the capacity of the Deputy Municipal

Commissioner in the Pune Municipal Corporation. I atn

filing this Affidavit-in-Reply to oppose the couteuts of

the Application prefened and reliefs sought by thc

Applicant in the above captioned matter. I am filing this

present Alfidavit-itr-Reply to oppose the graut of any

oz
Shivajinagar Pune do hereby state on solemn affirmation as*
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reliefs to the Applicarrt as prayed in the present

Application. I crave leave to file a further Additional

Affidavit in Reply as and when sought necessary

,!Z)"' I am authorized by the Answering Respondents to file

this present Affidavit-in-Reply in my official capacity

and I have perused the documentr, brought on record and

have understood the contents of the Application and

based on the documents and information available in

relation to the said issue.

(3) I say and submit that present Application is Suo Moto

cognizance by this Hon'ble Tribunal in relation to

Deteriorating Air Quality in Pune within limits of

Answering Respondent.

(4) I say and submit that present matter pertains to AeI

values cxceeding 300 at Shivajinagar, MHADA Colony-

Lohegaon and Bhumkar Nagar during December 2025.

(5) I say and submit that aforesaid recordings, as indicated

by the experts of hrdian Institute of Tropical

Meteorology were due to adverse meteorological

conditions such as temperature inversion, low wind
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speed, poor ventilation index and increased atmospheric

stability, which restrict pollutant dispersion. These

episodic exceedances are primarily athibuted to winter-

specific urfavourable dispersion conditions, cornpounded

by conshuction activities and traffic emissions

(6) I say and submit that due to outrage of above recordings

Answering Respondent has initiated the Graded

Response Action Plan (GRAP) hereto rnarked and

annexed as "Annexure R2-I" is the copy of GRAP

along with certain other actions.

(7) I say and submit that following actions initiated by the

Answering Respondent fbr rnitigation of Air Pollution:-

i. Circular has been issued regardir-rg sensor-based

rnonitoring at consfluction sites and the guidelines to

be followed for reducing air pollution, hereto marked

and annexed as "Annexure R2-ll" is the copy of

circular. The answering respondent has initiated. a

significant progl'anl to effectively control dust at

constluction sites. Under this initiative, a slructured

fi'amework has been cleveloped to assess clust levels at
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construction sites using a sensor-based monitoring:,

system. In this context, answering respondent has

conducted a co-location study at IITM, Pune, to

shortlist suitable makes and niodels of sensors. A Task

Force Committee has been constituted to establish a

sensor-based air quality monitoring system and

develop a centralized dashboard to conffol air

pollution caused by dust at construction sites.

Additionally, answering respondent has developed an

internal monitoring platform (dashboard) to track dust

levels and guide builders accordingly As part of this

initiative, it has been made mandatory for all

consffuction projects with an area of 5,000 sq. m. or

more to install sensor systems along with LED

indicator displays. The LED indicator system reflects

the intensity of dust levels and helps on-site personnel

take necessary control measures. Answering

respondent has also issued a circular dated

1511212025, introducing a mandatory control checklist

for all construction sites, along with an action plan
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based on dust intensity levels. At present, this systeln

has been installed at 316 constluction sites, out of

which 313 sites have been successfully integrated with

the answering respondent dashboard, across vadous

consffuction sites in the answering respondent area,

with 46 sensors i:nZone 1, 89 in Zone 2, 19 in Zorre 3.

52 inZone 4, and l0 in Zone 5.

ii. Circular has been issued regarding the ban on open

burning of waste/rnaterial, hereto marked and arurexed

as "Annexure R2-III" is the copy of oircular

iii. The frequency of rounds for fogging vehicles has been

increased in order to control air pollutants. Highly

polluted and traffic-dorninated routes have beelr

selected for the fogging vehicles. Hereto rnarked and

annexed as "Annexure R2-lV" is the copy of fogging

vehicles details.

iv. Regular sweeping/cleaning of major roads hereto

marked and annexed as "Annexure R2-V" is the copy

of details regarding sweeping/cleaning.
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v. Circular for bakeries operating within the municipal

lirnits shall be directed to conveft their existing fuel

systems to cleaner fuels (PNG/electricity) within the

stipulated timeline. hereto marked and annexed as

"Annexure R2-VI" is the copy of circular.

(8) I say and submit that, apart from above initiatives other

actions initiated by Answering Respondent are as below:-

i. A total of 1,928 buses of PMPML are operating for

public transpolt out of which l,2ll are CNG buses.

The service of electric buses started in Pune city since

February 2019. At Present: 490 electric buses are

operational in the city. The E-buses have covered

more than 4.5 core kilometers of travel. hereto marked

and annexed as "Annexure R2-VII" is the copy of

public transport details.

ii. Air Pollution Control (APC) systems for wood fired

crematoriums have been installed in 27 crematoriums

through the Electric Department. In addition, 10

crematoriums have electric facility and 19Aq
crematoriums are equipped with gas based systems.

t

. i'r
I r-. t,
, ;'': lr

t

,}

8



hereto tnarked and annexed as "Annexure R2-Vlll"

is the details of APC at crematoriums.

iii. Guidelines from 'Urban Street Design Guidelines' and

'Pedestrian Policy' are being used lor road

developrnent works. Approxirnately 100 km of roacls

are being developed by the Road Department.

Ernphasis has been laid on footpaths ancl oycle tracks

and a total of 65 krn of roads have been developed by

cornbining various roads (Data Available on PMC

website- hgps,/1rryry__w_,p..1[c,go11,i1/e/b/1t1oje_c[

doouments).

iv. Four Special Road Maintenance Vehicles (RMVs) are

operational in Pune city altd are conllected through a

rnobile application. Adclitiorrally, eiglrt new t(oad

Maintenance Vehicles are proposed. Seventeerr roads

have been identified for developrnent basecl on traffic

congestion in the respective areas. heleto lnarliecl ancl

annexed as "Annexure R2-IX'' is the.

regarding RMVs.
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V 224 parks in the city and the task of their maintenancer,,/

is the responsibility of the Answering Respondent.

Trees on hills are conselved by the Forest Department

through the Joint Forest IVlanagement Committee,

httos://www .pmc.gov.in/en/b/al I -sarden-list.

vi. krdian Institute of Tropical Meteorology, Ministry of

Earth Sciences, Government of India, Pashan have

installed six Air Pollution Monitoring systems under

the program SAFAR- System for Air Quality Forecast

and Research. In addition, 3 more CAAQMS-

Continuous Ambient Air Quality Monitoring Stations

are installed by MPCB under Answering Respondent

limits, httns://ano.cncbc comlccrl#/caaom-

clashboarci-all/caaqm-landing & Mobile apps: Sameer

App (Android/iOS)-Ofllcial CPCB app showing live

AQI and station-level CAAQMS data. Proposal for

four more CAAQMS installation in PMC jurisdiction

received frorn MPCB and II'|M (2 each) which u,ill

help in more effective air quality monitoring in the

city
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vii. In order to reduce the arnount of particulate rnatter

(PM l0 and PM2.5) during handling and transllorlatiorr

of construction materials, the MPCB has directed

implernentation of measures such as water spritrklirrg

and installatiou of bamicades between constructiorr

sites and surrounding buildings. All coustructiorr

developers have been infonned of the applicable rules.

Inspections of construction sites have be on initiated by

officials of the Construction Departlneltt, ancl notices

have been issued to concenred professionals.

viii. A special team lras been appointecl through purrc

Malra Metro to control clust ernissiorrs at olrgoirrg

construction sites. Water sprinkler systems ancl

barricading/green netting lrave been inslalled al sucrr

sites. hereto rrrarked ancl arrnexecl as ,,Anrrexure R2-

X" is the details regarding special teams.

ix. Metro rail services lrave comtnencecl in pune city,

covering approxirrrately 22 krn. 'l'he Ilirrjewacli to

Shiva.iinagar Metro lirrc is currently urrcl

.
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x Subsidies of Rs. 25,000 per vehicle are being provided

for elech'ic auto-r'ickshaws (three-wheeler passenger

vehicles) registered with the Pune RTO,

electric auto-rickshaws have been provided with the

subsiclies.

xi. Subsidy for CNG kit-fitted auto rickshaws in the city:

To recluce increasing air pollution in the city"for three-

wheeler auto rickshaws and to promote the tise of

CINCj fircl, a subsicly of Rs. l2,00Ol- each waS given to

perrnit holders of auto rickshaw fitted with CNG kits.

frrom the year 201 l- 12 to 2019 subsidy was given to

the total 16,861 pNG auto rickshaws. It has helped

reduce the anrount of air pollution in the city

xil A public appeal has been made by the answering

respondent through local newspapels and social media

platforms to encourage celebration of an
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environmentally friendly Diwali

lrttps:/iwrvw.pmc.gov.irr/en/dievcd. So far 176
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residents within its jurisdiction.

Pune

Date: 2110412026

+

h ttp s : /l ww w. p rn c . go v. i n/e n,/b /e c o - fri e n cl l-v-- -

dirvali2025.

(9) I say and submit that the above initiatives have been

undertaken by the Arswering Respondent within an al'ea

of 480 sq. km, catering to a current population of 45 to

47 lakh.

(10) kl view of the above, the Answering Respondent

respectfully subrnits that continuous and proactive steps

are being taken to rnitigate air pollution. It is further

\ submitted that tritigation of air pollution is a oollective

o responsibility of both the Answering ltespondent and the
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VERTFiCA'IION

I, Kislrori Todmal-Shinde. Age: Adult, Deputy Municipal Commissioner,

authorized signatory for PMC do hereby state on solemn affirmation that what is

stated forgoing Para's is tnre and couect to my own knowleclge and belief.

Solemnly affirmed at Pune

This 21" day of Aprrl,2026

No.2

gd T6iqTrrtifuo

Adv. for Respondent No.
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Annexure R2-I

To,
Pune Municipal Corporation

Subject: Implementation of GRAP prepared by the Maharashtra Pollution Control Board to
respond to changes in the Air Quality Index.

Respected Sir,

The Maharashtra Pollution Control Board has prepared a Graded Response Action Plan
(GRAP) to respond to changes in the Air Quality Index during the winter season, considering
various sources of air pollution. Instructions regarding its implementation have already been
communicated to all I I cities in the state.

As per information provided by the Central Pollution Control Board through the SAMEER
App, due to winter conditions, Pune city's Air Quality Index is currently falling under the
Moderate to Poor category. In this context, to improve air quality, it is expected that actions
as per GRAP guidelines issued by the Maharashtra Pollution Control Board should be
implemented immediately.

Action Plan

Sr.
No.

Action Implementing Department

Solid Waste Management
Department, Pune Municipal
Corporation

Construction Department,
Pune Municipal Corporation

Regional Officer,
Maharashtra Pollution
Control Board, Pune

Deputy Commissioner of
Police, Traffic Branch, Pune
City
Regional Transport Offi cer,
Regional Transport
Department, Pune

Solid Waste Management
Department, Pune Municipal
Corporation

1) Information & Public
Relations Officer, PMC

1

2

Ban on open buming of garbage and imposing penalties
on offenders

Strict compliance with dust control measures at
construction sites; otherwise, stop the project

3 Reduce pollution caused by industries/factories

Appointment of traffic police at important and busy
locations to ensure smooth traffic movement

Strict enforcement of PUC (Pollution Under Control)
norTns

Sprinkling water on busy roads and mechanical
cleaning; water spraying at places without footpaths

Creating public awareness through social media and
mobile apps about pollution levels and air quality
improvement measures, and giving it publicity

4

5

6

7

2. Regional Officer, Maharashtra Pollution Control Board, Pune

17



Further, as per the instructions of the Maharashtra Pollution Control Board, you are

requested to take immediate action through your respective departments to reduce air
pollution in Pune city.

This is for your information and necessary action.

(Signature)

(Kishori Taidmal-Shinde)

Deputy Commissioner, Environment Department

Pune Municipal Corporation

Date:1711212025

Enclosure: Graded Response Action Plan (GRAP) of Maharashtra Pollution Control
Board

Copy to:

Deputy Commissioner, Solid Waste Management Department, Pune Municipal
Corporation

Chief Engineer, Construction Department, Pune Municipal Corporation

Regional Officer, Maharashtra Pollution Control Board, Pune

Deputy Commissioner, Disaster Management Department, Pune Municipal
Corporation

System Manager, Statistics & IT Department, Pune Municipal Corporation

Regional Transport Officer, Regional Transport Department, Pune

Deputy Commissioner of Police, Traffic Branch, Pune City

lnformation & Public Relations Offrcer,Information & Public Relations Office, Pune
Municipal Corporation

Submitted for kind information to:

Hon'ble Additional Municipal Commissioner (Estate

18



tr::::_ _1 -_--- -

Yu*{ffl *.rft. 1*,r.x.a} !

alRfrmrtrqmmr ertgffi

Annexure R2-ll

oftftat q6tqftur qrgm (Tdu ) tmstfiq,

Smrr6m.rturkct
5i e.a.w. qrq, ffi+R, 5t xqq oot .

{rrq- i Ar ; :?o-' !,q\*f .{r.}

E-mail : addrnea@punecorporation.org

Eil. i6. ?{fr , q -t.lr. ({) {,.,mi / trr ftriq , lG. la 'zaL5

qtffirqrr,6qi-qr R+,rfiE{r Wrq-dr ilrffiuft rw* TflCftn"rtri qftsr+

{rqrffq qis flE<tqet ft.qF 1.1 urFr fi. qq. I o qr qfr+uri{t Er{ r(qrr Erd'n

3ffiqrt {rnr v<+,rrsHq {Ft{ds aA qFft s-rsrTkr qr-ft qrF. qEr$g r{qur A{"ur dsd6
qiqT'ft.rlqt/i.?l ffi.rqtTwr t{<q"rl ffiftTq qqtq, $Frq \ Br;q} tuzrrr 3TrA? r

fttqrr$rrc qttffirq q?Ftqiqr ffi ttrr-qrrrrRa EJr TUrffir ilrnruft{re Turrft strrcar
qm{Tfr'Btrt. qgrqrd{rq (ARAl,lolR) EqT CIr{qrsr$trR, qiwrq *{ t r{66 srrs?nf, r5q
*tr€IT M *{ qrt. ilrqet firs"q " {M-* qffiff qq-a.Tnr Rlo/o urf. rrrgflT
qtflq,rfl=iln ffi qp ftffrr qr(M qerrrarfr'qrd Bfit.

{fts qrfiqr qr{t gt qErqrTrqrfr+* E{r {urffir *;m rsre+tqr qRffi EFrqe
qts qifrffir ffift otTM), qrcrrE, St t* rr{-HFr q$qrs (Co-tocarion Study) srrqTfr
qk{ tfr St. eFE+ sqm,wriqr&* Bil?rnrr qtBs ffM qRlqIE-sT qet Alqrtr qrft qqil
IITM ={r {r{-emr arurnr E}t qnqfu 6{'rqTil qR+ tq( t?F qrFr qttrcq+ qrft qftfqIs- q
ret t"qy6 Bmft qrt.

r<t qlM St qqrFT{vrft}ffit ftrtqr tqm Arrfr ft, g't q{rr{r<tnfur

Eflfrq Etffirrq Aq.rd \ o o o qlw ft'e( (Built-up Area) E F{r6il eTfts eTn-6 s{r+qr q1-4

qrqrft q {rr+qfr6 fr{rtfr qrFr qErqrfu-d qisrsrq rfiqtqet qtq' v{ qrflW tBqr
r<iqtre+ (lnfrastructure Projects),eitrsTrrqr ffi ft.nf.(pfU)i.f inftr fiqq'tpM) | o

M +{rt-qrfiftil E{r Turf,tn Mq-rrrrT-{t enftT zmsqttr qrfi. T+q {d r*rur
ftrdr EqtM \rditfr qGhfi GED Signaltxurrft vqRrrrnt rrft, v{ng* sirsrqrqr
ftr+,rrnqQrT t,fdrgFn tftil Eaqr {qr+t+ Rrfr vrrE3 te-r tfu snFr rqr{src rqwr r.ft
ffitgr& ?qkd swrfrqqT +T m tf,rq.

5uI {rf,trff"r qtaqrqt=q'r M dffR1r{m m {rE{+ tr(r t qRRrs - er qrt
k-r€qr iliffq *f}tqtTtrrq Bffira(. q'ftfts - E TTrt bffi qTtqr ftrt stqrcdtqg3 q${q
htdqr t'{ olrFr uttarrp ffie enrt atrrqirrfi qrt qtq *sq verrt+i* gqrftfl Trft
ffi6 gur q",rflTqrftqraqr d*a turarr< rfra siuqriT t*q. qiu=rrqrqr ffi ssRr{rfl
ErrFr *mrqW sqq-ffr fnryrfr 6+r-yr+vr+ra-n-* Emrfrt rnRft S+ q-{m{RqrksT
yeirqirrtqr ffi kft{$-r E{r {E1.6{T qfrkr ffi qrfu.

rf qtrff{ qr+rrfrrtqr qm$rs - tr (qr< E+r rflqrr fttrur $Tfffrs{it
+ltqfr-."qt nrt?r mrt tn+arr+ qrt. qrf$rEm, q€rtft ERfufi (LED signal) yunffi
q{tfru-{rr ttn3r qp ffffir qrilfrTsT{ ?-fr rrrrffff{ ilmi+ 'rr*q squzrrd qr+.
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14 Aqqrq a rff;r S af'r.ri{T E{,Eqifi (rfffia L,tr tr s +rq fi-d( E _+kfl t
qftffid ffia Errc'rqr(q f \ fuqqi-qi'3{m tdr $Tailr &'sw* qrFr !sS* tR*r(
(frfltr) qiu-rrqr-qr ffi atqr}a. Tfiq rt?ffirq'y+-"qi-€En qwffn, qq fuffiiqr rrdrgtft
6-r qtu6,rqr?q"r ffi FrBT ffiS firrEtrq 1rr Hr6?iran frirfilTqr ffi enuvrc tto.
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Annexure R2-ll

Circutar regarding instatl,ation of air quatity inspection system at construction
project sites

ln many cities of the state, air pottution due to PM 2.5 and PM 10 partictes is increasing,
so the state government has issued guidetines. As per the directions issued by the
Maharashtra Potlution Contro[ Board under Section 5 of the Environment (Protection)

Act, 1986 dated 2/1112023, it is necessary to set up a system for sensor-based air
quatity monitoring at construction sites. According to the report of ARAI (ARAI, 2022),

the construction sector is a major contributor to dust emissions. The levet of PM 10

partictes in it is about 230/0. Accordingty, it is essential to control dust at construction
sites.

ln view of the above, the Pune Municipal Corporation had invited the air quatity sensor

manufacturers to conduct a co-tocation study at the lndian lnstitute of TropicaI

Meteorotogy (llTM), Pashan, Pune. The required technicaI specifications for the devices

are given in Annexure-A and the list of sensor makes and modets shorttisted through the

co-location study of llTM is given in Annexure-V.

Under this circutar, the Pune Municipal. Corporation has directed that in at[ private and

pubtic residential and commerciat construction projects with a buitt-up area of 5000

square meters and above as wetl as in att infrastructure projects within the [imits of the

Pune MunicipaI Corporation, a sensor-based air quatity monitoring system shoutd be

instatted to measure PM 2.5 and PM 10 at the construction site. Atso, an LED indicator

system shoul.d be instatted to indicate the intensity of dust pottution, so that the workers

at the construction site can understand the air quatity condition there and take

immediate measures accordingty to reduce pottution.

The sensors to be instatted at construction sites in Pune city shatt be as per the

technicat specifications given in Annexure A. lt is mandatory to setect the sensor

manufacturers from the make and model. Listed in Annexure V and the revised List of

sensor manufacturers shat[ be pubLished on the website of Pune Municipal, Corporation

from time to time. Actual air quatity information avaitabte from the sensors instatted at

construction sites shatl be compited on a centratized air quality website for the

monitori ng of Pu ne M u nici pat Corporation ad mi nistration.
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A[[ construction professionats are required to strictty fottow the air pottution control

measures as perAnnexure C. ln addition, action guidetines shoul.d be fottowed as per

the dust intensity [eve[ indicated bythe LED indicator system.

Atl. existing and new construction projects (area 5000 sq m and above) shatt instatl Air

Quatity Monitoring System and LED lndicator (SIGRAL) at the construction site within 15

days from the date of pubtication of this circutar. ln case of new construction projects,

the period of 15 days shatt be deemed to be from the date of commencement of any

actuaI work at the construction site.

Ptease note that faiture to compty with the instructions given as per this circutar witl

resutt in show cause notice/stop work order and other appticabte penaI action.

Atong with :-

Annexure-A: Required technicat specifications of air quatity monitoring systems to be

instatted at construction sites.

Appendix-V: List of sensor makes and modets shorttisted by llTM's co-tocation study.

Appendix-A:- Air pottution control measures and action guidel,ines for construction
professionats according to dust intensity levets.

Additionat Municipal. Commissioner (E) Pune Municipat Corporation
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Annexure R2-lll
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Annexure R2-III

Municipal Commissioner Offi ce
Pune Municipal Corporation
Outgoing No.: PMA/PRP/90682
Date: l6lll12024

Public Appeal to Citizens

In many housing societies, commercial complexes, and residential areas in Pune city, during
the winter season, bonfires are lit in open spaces to protect security guards and other staff
from the cold, and leaves and small branches are also bumed. The smoke generated from this
is causing air pollution in Pune city.

This air pollution not only causes inconvenience to the environment and citizens, but also
adversely affects the health of citizens. Burning leaves produces smoke, which contains PM
2.0, PM 2.5, and other harmful gases, causing effects on the respiratory system, thereby
increasing the risk of asthmq allergies, and heart and respiratory diseases.

For improving the air quality in the city, the Central and State Governments have made
various laws and rules to control air pollution. For example, under the Air (Prevention and
Control of Pollution) Act, 1981, Section 4, Clause 19(5), and the Solid Waste Management
Rules, 2016, Rule 15(e), as well as according to the guidelines dated 2510112022 issued under
the National Clean Air Programme of the Ministry of Environment, Forest and Climate
Change, buming bonfires/open fires, organic matter (biomass), plastic, scrap, and other waste
has been prohibited.

If, in any society premises or on roads in Pune city, bonfires/open fires are lit and organic
matter (biomass), plastic, scrap, and other waste are burned causing smoke, and if any

watchman, firefighting worker, or other worker in any housing complex, any Pune Municipal
Corporation employee, or outsourced worker, or any worker appointed under PMC
contractors is found violating these rules, strict action will be taken against them through the

Solid Waste Management Department of Pune Municipal Corporation. Please take note of
this.

-sd-
(Naval Kishore Ram)
Municipal Commissioner
Pune Municipal Corporation
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Annexure R2-III

Environment Department
Pune Municipal Corporation
Outward No.: 686
Date:0311212024

1. Hon. Assistant Municipal Commissioner,
Regional OfficesNos. 1 to 15,

Pune Municipal Corporation
2. Hon. Deputy Commissioner,

Zones Nos. 1 to 5,

Pune Municipal Corporation

through proper channel

Subject: Regarding the actions taken in Pune city concerning the pollution caused due to
burning bonfires/open fires and garbage.

Reference:

l. Offrce circular/public appeal issued from the office of the Hon. Municipal
Commissioner, Pune Municipal Corporation, bearing No. MPA/PRP/90682 dated
1611v2024.

2. Letter of the Environment Department bearing outward No. l2l2 dated 1911112024

With reference to the above-mentioned letter no. 2, in order to reduce air pollution. a public
appeal had been issued by the Hon. Municipal Commissioner, Pune Municipal Corporation,
to office heads/citizens. In connection with reference no. 2 above, you had been instructed to
carry out further action.

Therefore, in order to control the air pollution caused by the burning of bonfires/open fires
and garbage, you are requested to promptly fill in the details of the action taken up to
3011112024 in the Google Form link attached along with the report of the action taken
through the circular issued by this office.

Google Form link: (irttps: //forms. gIe/AZamoYbZsFeiyzwkl )

Please take note.

-sd-

(Kishori -Shinde)
Deputy Commissioner, Environment Department
Pune Municipal Corporation

Enclosure: Specimen of Google Form.
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Annexure R2-lV
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Annexure Ril-N

Environment Department,
Pune Municipal Corporation
Outward No.: 686
Date:2911212023

To,
The Deputy Commissioner,
Motor Vehicles Department.
Pune Municipal Corporation.

Subject: Regarding implementation of the revised schedule for the Fog Cannon vehicles
purchased for reducing air pollution under the l5th Finance Commission.

Reference: Maharashtra Pollution Control Board letter no. 251218-FTS-0131 dated
28t1212023.

Sir,

Under the Environment Department of Pune Municipal Corporation, 5 Fog Cannon Mounted
Vehicle Machines have been purchased from the 15th Finance Commission fund for reducing
air pollution and controlling dust pollution. These vehicles have been in operation through
our department for the last I year in accordance with the process prescribed by the
government.

Now, as per the advice given by the Maharashtra Pollution Control Board, Pune, in order to

improve the air quality index (AQI) in Pune city, it has been suggested to increase the
frequency and timings of fogging. Accordingly, all the Fog Cannon Mounted Vehicles in the

city should be operated on the previously fixed routes (same routes) as well as in accordance

with the revised schedule based on the readings of the CAAQMS system.

Revised Operating Timings:

. Shift I: Morning 05:00 to 09:00

. Shift II: Morning 1 1:00 to Afternoon 02:00

. Shift III: Afternoon 04:00 to 06:00

. Shift IV: Night 08:00 to l0:00

Therefore, in order to reduce dust pollution on roads, it is expected that Fog Cannon

Machines should be used, and on some important roads, Fog Cannons should be regularly
sprayed as follows.

Route Plan:

1. Shivajinagar - Pashan - Baner - Sus (along PMRDA Metro Line)
Route Length: 14 km
Total km per trip: 28
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2. Pune Municipal Corporation - Karve Road - Warje - Chandni Chowk
Route Length: 12 km
Total km per trip:24

3. Swargate - Katraj - Kondhwa - Undri
Route Length: 15 km
Total km per trip: 30

4. Swargate - Shewale Square - Hadapsar - Manjari
Route Length: 14 km
Total km per trip: 28

5. Sangamwadi - Yerwada - Kharadi - Wagholi - Kesnand Phata
Route Length: 17 km
Total km per trip: 34

6. Sinhagad Road (Dandekar Bridge to Dhayari Phata via Prayeja City to
Khadakwasla)
Route Length: 20 km
Total km per trip: 40

Similarly, at public places where excavation work, construction work, and other such work
by various departments of Pune Municipal Corporation as well as other departments is going
on, Fog Cannon Machines should be used as required depending on the situation. It is
requested that Fog Cannon Mounted Vehicles be operated according to the above revised
schedule.

Yours faithfully,

-sd-

(Kishori Shinde)
Deputy Commissioner (Head - Environment Department)
Pune Municipal Corporation
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Annexure R2-lV
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Annexure R2-IV

Environment Department, Pune Municipal Corporation
Fogging Vehicle Routes

Route No. 1 Vehicle No. 1:-

Pune Municipal Corporation - Agriculture College - University - Chatushrungi - IITM

- Pashan Chowk - Sus Road - Mugbaan - Mani World - Nirmaan Yojana - Audi
Showroom - Third Eye Society - Balewadi - RMC - Metro Station - Pritmicon -Abhinav Bank - Sagar Sangam - Bavdhan Bk. - Nirmala Bank - Court - Pride -from Juna Bazaar - Shaniwarwada - PMC

Route No. 2 Vehicle No. 2:-

Sambhaji Bhavan - Balgandh Jungli Maharaj Road - Chandani Chowk - Bavdhan
Chowk - Bhusari Road - Warje NDA Road - Uttamnagar - Shivane - Dhayari Phata

- Khadakwasla - Nanded City - Dhayari - Prayeja City - Warje - Cummins College

- Nalstop - Karve Putala - SNDP - Meenal - Alka Talkies - Dandekar Bridge

Route No.3 Vehicle No. 3:-

Dandekar Bridge - Sinhagad Road - Hingne - Anandnagar - Rajaram Bridge - Satara
Road - Swargate - Sarasbaug - ABC Chowk - Bhawani Peth - Padmavati - Parvati
Ganpati - Tilak Road - Dandekar Bridge - complete round

Route No. 4 Vehicle No. 4:-

Katraj - Undri - Kondhwa - Shatrunjay Society - Hadapsar Gadital - Solapur Road -Manjari Bk. - Swargate - Gangadham - Kondhwa - Katraj

Route No. 5 Vehicle No. 5:-

Kharadi - Yerawada - Gunjan Chowk - Bund Garden Bridge - Sangamwadi Chowk -Jail Road - C & D Plant __ Vishrantwadi - Lohegaon - Airport - Dhanori -Vishrantwadi
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Annexure R2-V
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Annexure R2-V

Note on Road Sweeper

Since newly added villages have recently been included within Pune Municipal
Corporation limits, approximately 196 sq. km. of area has been added, and road
cleaning is being carried out in about 50 zones.
In Pune city, daily sweeping and cleaning of roads in residential and commercial areas
is being carried out at the regional office level through about 101000 sanitation
workers.
As per the guidelines of the Central Government, it has been mentioned that road
sweepers should be used on roads wider than 18 meters. Mechanical road sweepers
are required to reduce PM 2.5 and PM l0 particulate matter and dust.
Through the Solid Waste Management Department, roads are cleaned on a regular
basis. In Zones Nos. I to 4, roads are cleaned by appointed contractors and in Zone
No. 5, roads are cleaned through Pune Municipal Corporation's mechanical road
sweeper machines.
Pune Municipal Corporation uses vacuum operated road sweeper machines as
prescribed in the guidelines of CPHEEO.
For cleaning footpaths (pavements), modern pavement sweepers and leaf blowers
are being used.
In each zone, three routes have been fixed. Each route is about 10 km long. The
machine moves on both sides of the road as well as both sides of the footpath, and in
this way a total of 40 km is cleaned.
On each route, one mechanical road sweeper machine, 11 workers,2 pavement
sweepers, 2leaf blowers, 2 grass cutter machines, and I small vehicle are
deployed.
In the zones, high pressure washer machines are used for cleaning dusty street
fumiture.
Through Pune Municipal Corporation's Zones I to 5, approximately 180 km of
roads are cleaned daily by 16 mechanical road sweeper machines.
The detailed information of the above road sweeper routes is as follows.

Daily route-wise mechanical sweeping of major roads by Pune Municipal Corporation's
Solid Waste Management Department

Zone I

Tender No.: PMC/SWM/2024 -25 I 49
Contractor: M/s BVG India P\,1. Ltd
Work order date: 27 109 12024

Work period: 5 years

Routes:

l. Akurdi Bridge - Dange Chowk - Ravet Bridge - D.Y. Patil Road - Nigdi Bus Stop -
Mukai Chowk

2. Bhosari Bus Stand - Spine Road - Alandi Road - Bhosari Bus Stop - MIDC Chowk
3. Bhosari Chowk - Moshi - Chikhli Road - Bhosari Bus Stand - Bhosari Nagar

a

a

a

a

a

a

a

a

a

a
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Machines and manpower:

On each route: 1 mechanical road sweeper machine, 11 workers, 2 pavement
sweepers, 2 leaf blowers, 2 grass cutter machines, and I small vehicle
Footpath cleaning by jetting machine

Zone 2

Tender No.: PMC/SWM/2024 -25 I 50
Contractor: N{/s Global Waste Management Pvt. Ltd
Work order date: 0l/0912024
Work period: 5 years

Routes:

l. Vishrantwadi Chowk - Alandi Road - Airport Road - Alandi Road - Office Main Road
2. Ramwadi Phata to Nagar Road - Yerwada - Vishrantwadi Road - Pune-Mumbai

Highway (from PMC limits)
3. Alandi Road - Dighi Bridge - Bopkhel Road - Phulenagar Flyover
4. Mhatre Bridge - Garware Bridge - Law College Road - Nal Stop - RTO Chowk

Machines and manpower:

On each route: I mechanical road sweeper machine, I I workers, 2 pavement
sweepers, 2 leaf blowers, 2 grass cutter machines, and 1 small vehicle
Footpath cleaning by jetting machine

Zone 3

Tender No.: PMC/SWM/2024 -25 I 51

Contractor: M/s Global Waste Management Pvt. Ltd
Work order date: 01/0912024
Work period: 5 years

Routes:

l. (Satara Road) Market Yard Chowk - Salisbury Park Chowk - Nana Chowk - Mukund
Nagar

2. (Sinhagad Road) Mhasoba Chowk (Dandekar Bridge) - Rajaram Bridge - Anand
Nagar - Hingne Bridge - Anandnagar (Sinhagad Road)

3. (Karve Road) Nal Stop Bus Stop - Garware Bridge Bus Stop - Law College Road
4. Katraj Kondhwa Road - Market Yard
5. Paud Road (Kothrud Depot) - Chandni Chowk - Bavdhan Bridge - Chandni Chowk -

Pashan Road - Pashan Main Road
6. Senapati Bapat Road - Chaturshringi - Model Colony - Paud Phata Road - Noble

Hospital

a

a

Machines and manpower:
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On each route: 1 mechanical road sweeper machine, l1 workers, 2 pavement
sweepers,2 leaf blowers, 2 grass cutter machines, and I small vehicle
Footpath cleaning by jetting machine

Zone 4

Tender No.: PMC/SWM/2024 -25 I 52
Contractor: M/s Global Waste Management Pvt. Ltd
Work order date: 01/0912024
Work period: 5 years

Routes:

1. Noble Hospital - Hadapsar Gadital - Magarpatta Phata (Solapur Road) - Hadapsar
Railway Station Chowk (Magarpatta Road)

2. Noble Hospital - Mundhwa Bridge - Magarpatta Bridge (Mundhwa Road) - Noble
Hospital

Machines and manpower:

On each route: 1 mechanical road sweeper machine, 11 workers, 2 pavement

sweepers, 2 leaf blowers, 2 grass cutter machines, and I small vehicle
Since the roads are narrow on this route, footpath cleaning is done by I jetting
machine

Zone 5

Tender No.: PMC/SWIW2024 -25 120

Contractor: M/s Innovative Cleaning System P\4. Ltd
Work order date: 1311212024

Work period: 30 months

Routes:
Navale Bridge Road - Dhayari Phata Road - Garmal - Ambegaon Road - Sinhagad Road -
Dhayari Phata - Navale Bridge Road - Taljai Tekdi Road

Machines and manpower:

Road cleaning on this route is carried out by I mechanical road sweeper machine
according to the route fixed for the division.

Some road names and local place names in the scanned table are faint, so a few spellings may
be approximate, but the translation above follows the document closely.

a

a

a

a

a
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Annexure R2-Vl
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Annexure R2-VI

Environment Department,
Pune Municipal Corporation
Outward No.: 686
Date:2310112024

Public Appeal

Subject: Public appeal regarding the use of green fuels in bakeries/hotels/restaurants/food
stalls/stalls/tandoor hotels within the jurisdiction of Pune Municipal Corporation.

As part of the plan to reduce air pollution, the Maharashtra Pollution Control Board (MPCB)
has issued guidelines for bakeries/hotels/restaurants/food stalls/stalls/tandoor hotels to adopt
green energy sources such as LPG, PNG, electricityo etc., instead of using wood/coal as fuel.

For improving the air quality in the city and controlling the smoke and air pollution generated

from the use of wood/coal in commercial establishments while preparing food items, the
Maharashtra Pollution Control Board has directed bakeries/hotels/restaurants/food
stalls/stalls/tandoor hotels to use green fuels such as LPG, PNG, or electricity for cooking
arrangements.

Accordingly, in view of reducing the increasing air pollution in the city, the Maharashtra
Pollution Control Board, by its guidelines issued on 12 February 2024 under Section 31(A)
of the Air (Prevention and Control of Pollution) Act, 1981 and under Section 5 of the
Environment (Protection) Act, 1986, has stated that bakeries/hotels/restaurants/food
stalls/stalls/tandoor hotels should convert from traditional fuels such as wood/coal to green

fuels such as LPG, PNG, or electric sources within a period of one year.

For all bakeries/trotels/restaurants/food stalls/stalls/tandoor hotels in Pune city that prepare

food commercially, in order to control the air pollution caused by the smoke generated from
fuels like wood/coal, it is necessary from the date of this public appeal for all such
establishments within the jurisdiction of Pune Municipal Corporation to use green/clean fuels
or clean energy sources such as LPG, PNG, or electricity.

Therefore, it should be noted that if the fuel is not converted within the specified period from
the date of this notice, and if the rules are not followed, punitive action will be taken by Pune

Municipal Corporation, and this should be taken on record.

-sd-

(Prithviraj B.P.)
Additional Municipal Commissioner (East)

Pune Municipal Corporation
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Annexure R2-Vll

stq ' olo-?YYYoYq\e
Phone t020-24440417

qw , ixYYqvqo
Fax:24445490

CIN No.ll60210PN200DI.(-'110461 Wcbsltc - rvrvrr'.nrrrnrrrl.rrlu 8.mall: f omnmladmhr(Oomail.com\

Ref.No.: PMPMUCETSEs3 Date ; talozlzozs
Subscription t.etfcr

ANNIXUNE.A

To,
CGM (Contracts)
ConvergenceEncrgy
Services Limited Core-3,
2nd Floor, SCOPE Complex,
Lodhi Roed, New Delhi-l 10003.

Subject : Proposal for participation in PM E-DRIVE through Aggregation

model for Doployment of Electric Buses on Gross Cost Contract Wet

Lease Model.
Sir,

Reference to Expression of Interest issued on fi10112025 for inviting proposal from

STUs/Authority for Participation in PM E-DRIVE through Aggregation model For

Deployment of Electric Buses on Gross Cost Contract Model issued by CESL' we are

hereby submitting our Expression of Interest, in the prescribed format, for consideration of

CESL. We agree to abide by the conditions set forth in the said EOI.

As a part of this proglam, we express our demand for E buses here under :

l. Demand for TyPe I buses:

Type
AC Non-AC

Standard Floor Low Floor Standard Floor Low Floor

Number of Buses (7m) NA NA NA NA

Number of Buses (9m) NA NA 200 (Non BRT) NA

Number of Buses (12m) NA NA 800 (BRT) NA

(Nitin Narvekar)
.loint Mnnnging Dircctor

Punc Mnhnnsgfl r Parivthan
Mahnmandnl Ltd.

/v

Cl-Crx?;OlSnl,,(,-Ha,d A4
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ANNEXJRE-B

Additional infonnation needed to be subnrltted by cities/STUs in response to EOI

A. General details :

Parameter
Name of STUIA uthority: Pune Pariv

Mahamandal Ltd. Pune

Mr. Rajesh Dashrath Kudale'

Chief Mechanical Engineer
+919881495581
ce@pmpm l.org

ls ofnodal person:
ame:

number
ID

Power Tariff applicable (final landed cost) for
Electric buses (Rs. per unit). Tariff guidelines to be

attached.

As per
authority

the state
which is MSCD

Total no. of buses currently in operation r928

No of buses in operation CNG
Diesel

cNG - rzlt
Diesel - 227

No of e-buses in operation 490

o of vehicles running on GCC model CNG cNG - 435
Diesel - 00

o of e-buses on GCC model 490

of buses for scrapping 12Year

No ofBuses to be scrapped in FY 2024-25 Nil

o of Buses to be scrapped in FY 2025'26 322

No of Buses to be scrapped in FY 2026-27 Nil

of depots identified for e-buses to be deployed
this

8

Year l-350
Year 2-350
Year 3-300

B. List of depots identified for proposed electric buses to be deployed and no of buses

(type wise) per depot under: ( this information will be disclosed in the RFP).

i. GCC Model

S. No. Depot Name
No of

proposed Buses
Bus type*

(7l9l12 meter bus)
Area (sq.m)

I Nigdi 210 12 Mtr 3600

2 Charoli 140 12 Mtr 14000

3 Upper Indira Nagar 100 9 Mtr 8000

4 Bhosri r00 12 Mtr 8000

Moshi ls0 9 Mtr 5500

6 I(othrud Sr no 69 100 9 Mtr 5200

7 Kumre Park r00 12 Mtr 10000

I Wakad 100 12 Mtr 8000

*Authority is advised to allocate minimum of 50 buses in a depot for each type of bus
{1Cl"CB,,O2tlLjf{tq Hr,d A4

Details
Mahahnagar

suppl)

Diesel

Number of
next 3 years
Year L

Year 2
Year 3

buses Authority is planning deploy ir

5
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C. Details about arrangement of upstream electricity supply for charging of electric

buses.
i. GCC Model

Depot Name
No of

Buses
Sanctioned

load capacity

Sanctioned load
source

(6n1t33t66 4yL

Additional load
requirement

(if any)

Nigdi 210 3920 KW/4900 KVA n/22 KV NA

Charoli 140 3500 Kw/4s00 KvA t U22 KV NA

Upper lndira Nagar r00 I v22 KV NA

Bhosri 100 3200 KW/4000 KVA tt/22 KV NA

Moshi r50 2720KW/3400 KVA tl/22 KV NA

Kothrud Sr no 69 100 2400 KW/3000 KVA n l22 KV NA

Kumre Park r00 3200 KW14000 KVA tv22 KV NA

Wakad r00 4000 Kw/s000 KVA lt/22KV NA

D. Any other information in support of proposal submitted by STU/Authority.

a. There is no clarity on who will be responsible for paying the electricity bill for charging

the EVs.
b. There is no clear guidance on the number of spare buses required in case of

breakdowns.

c. There are no clear instructions on how to handle incomplete assured kilomsters. What is the

mechanism for deducting payments if the kilometers driven are less than the assured

kilometers?

d. Battery details and battery life are not mentioned anywhere.

e. The driver should have a minimum of 2 years of experience with auto gear buses in cities.

f. The escrow account payment mechanism should be in a 70-30 ratio instead of 90-10.

g. There is no direction mentioned regarding the passenger load capacity in a single charge.

h. We recommend using the latest technology, such as blade technology, in new e-buses,

which can assure 500 km on a single charge.

i. There should be a provision for qualified maintenance staff and a breakdown van.

v

rftn'
(f'o

(Nitin Narueknr)
Joint Managing Director

Pune Mahsnflgsr Parivahan
Mahamandal Ltd.

CI.CE/202r/k[!r Hrcd Aa .t.t

I

t

lzoo Kw/4000 KVA I

I
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Annexure R2-VIII

Electricity Department - Crematorium List

Sr.
No.

Zone
No.

Location of Crematorium Electric Gas
Electric +

Gas
PNG Pyre

I I
Yerwada Crematorium, Ranj an

Chowk, Nagar Road
within 2
years 6

2 1 3

J 1

Koregaon Park Crematorium, North
Main Road, behind Osho Ashram

J

4 I
A) Ambedkari Crematorium,
Sahyadri Nagar B) Balaji Shinde
Vasti Park

1 5

5 1
2

n2

3

6 I Tulsiram Vami Ghat Crematorium 6

7 I
Kailas Crematorium, S.M.P.M.S.
Maidan area, Narpatgiri

2
within 2
years

6

8 1

Bavdhan Crematorium, near
Bavdhan Temple, Bavdhan

within 2
years

J

9 2
Sangamwadi Crematorium,
Sangamwadi

2

10 2
Koyajul Crematorium, Gurunanak
Nagar

1 J

ll 2
Bopodi Crematorium, Bopodi
Gaothan, near Bhau Patil Road

3

r2 2
Ondh Crematorium, Jagtap Nagar,
Siddhafih Nagar

1

1
within 2
years

J

l3 2
Pashan Crematorium, Pashan

Gaothan, State Bank Nagar
1

within 2

years
4

l4 2
Sutardara Crematorium, Sutardara
Road, near Jay Bhavani Udyan

within 1

year
2

l5 2
Baner Crematorium, Aundh-Baner
Link Road

16 2
Vadgaon Crematorium, Vadgaon
Road, Patil Nagar

1
within 1

year
J

17 J Vadgaon Dhayari Crematorium 1
within I
year

J

18
Crematorium,

Park
1

within 2
years

6

2

Crematorium,
I

within 2
years

I
within 2
years

, llfharadi Crematorium. Kharadi
'llGaothan

within 1

y9ar

within I
year

1
within 1

year
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Sr.
No.

zonell
No.ll

Location of Crematorium Electric Gas
Electric +ll pNG

Gasll
Pyre

19 J
Crematorium, Vijay Bakery,

2
1

1

J

20 J
i

lBudruk
J

2t
Amardham Crematorium,

2
Eitt i.r 2
lv"*,

6

22 +liw*"*.di Crematorium I
llwithin I
llr.*

/.) +l l}.,runot *a Crematori um
tl

I
llwithin I

llr"* 3

24 +l 
lr"rarr*a 

Budruk Crematorium
I llwithin 1I llv"*

J

25 ollGanganagar
'llGanganagar,

Hadapsar Crematorium,
Hadapsar Colony

1
thin I

3

J
1 826 sllvuitunrt Crematorium. Navi Peth 4

a)

27 . llBi b*e*adi Crematorium, Indira

'lfNugur. Mahesh Society
2

lFi*,ir, t

llv.ut
7

47



(

Cg: uflI10d*lSlS3ECi6tS4 Annexure R2-lX' qEr*f

PUNE fiET&O
ffi 7rery

AZECII 63
Amrit Mahotsav

Er$nTq +* tm q#efl.q ftfiri€
ftIAHARA$ HTRA *I ETRO RAI L C OTPO RATICI H L I $fr ITE D

( erffi ffi'rr sfifu q€mq ?rrrffiEn *qaa ersq )
Joint Venture af Govt. sf lndia & Govt. of Maharashtra
PUNE METRO RA}L PROJECT

No. Maha{letrolPlng/C MP n124t P 5 6 Date: 11 .fi.2424

To,
Additional Comml*sioner of Police,
Eastem Regional Division,
Central Admi nistrative Building,
Near Pune Railway Station,
Pune- 411001.

Sub: Traffic Volume Data for 32 arterial roads and 75 sub-arterialroads

Ref: Your office letter dated: U.49.2424

Dear Str,

Vide your letter dated 21.09.2A24, the traffc volume data of 32 arterial roads and 75

subarterialroads were souglrt. Accordingly, the afsesaid data oollected during CMP stu{ is

enclosed for your kind reference.

Thanking you,

Encl: A/a
Yours faithfully,

(AtulGadgil)

Director - lHorks

CORPORATE 0FFICE: PUNE

A.q{ i"{?.

rtrqlr

r.$.*

.*FS F{Y*
#'F

Fdqtrl Z ,tJ{

0ivit Coufi Metr,o $talion. Nyaymurti Ranads Path, Pune - 411005. Maharashtra, lndia, Tei : 7410004067168

Email : mail.pune@mahametrc.ory | l{ebsite : *ww'punemeirorail.ory

-&ryew q}& GlTt*r
qd n&e,'Fre*fl,
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Peak Hour and Daily Traffic in PGUs for Base year 2024 for
32

1,37,0511- Pune Nagar Road 1 3,1 57
1,14,7152- 1 1,013

53,4613- 5,132
14,273 1,90,3404-Pune Solapur Road
3,857 52,1205- Pune Saswad Road
0,909 71,973
4,162 43.3577- Satara Road

97,0108- 9,313
84,9279- rao 8,153
83,1781 7,985

8,185 85,26311- Shastri Road
90,27512- Sinhgad Road 8,666

13,409 1,39,67313- Karve Road
1,05,67514- Paud Road 1 0,1 45

9,419 98,11915- Senapati Bapat Road
82,48916- F. C. 7,919

1,03,4489,931
3,990 41,5591 Sus
9,608 1,00,0871

16,929 1,76,M420- Ganeshkhind Raad
21- Old Mumbai _Pune Highway 16,M7 1,75,490

92,3488,865
1,16,00323- Dr. Ambedkar Road 11,136

Road74- 9,159 95,403
Road 9,310 96,979

26- Alandi Road 10,046 1,04,645
27- New Airport Road 7,599 79,158

Kondhwa
Prince

Road
Road

1,53,335
48,4 677

4,720
30- M G Road 4,479 42,494

5,449 56,755
32-Nehru Road 11,375 1,18,486

rjr"

t

Road Name Peak Hour PGUs Daily PCUs

i-Bvpass Road

17- Jansli Maharai Road

22- Mangaldas Road

31- Saadhu- Vaswani Road
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Peak Hour and tleily Traffic in PCUc for Base year 2024tor
75

Road Nrma Perk Hour PCUa Deily PGI lc
2,3061. Bhandarkarroad
2,5002. Prebhat road

1 1443. BMCC Road 1,638
3,095 32.2454. Ghole Road

'2.1782.1295. Apte Road
,5046. Modem Colleqe Road 4.366

45,5537. Bhosale Naqar 4,373
8,530 8498. Aundh Road

9404.4109. Bhau Patil Road
5.12210. Gulvani Maharaj Road and G.AKulkarni

8,8791,81211. Kelkar Road
31,28612. Lskshmi Road 3.003
21,19513. Kurflthekar Road 2,035

4.211 43,859'14. Mudaliar Road.Ganesh Road
2,585 26,92915. Miaa Ghalib Road

r,45390716. From Vega Center to Bhave Chowk to Sanas Patala
3,367 3s,07017, Sans Statue to Dadekar Bridge
2.491 25.945ffieRoad

1{ 6481,79019. Shankarao Lahare Path
77,95020. Bibvewadi Road (S.V.Rd.) 7,483
16.61921. Shahu College Road 1,615

1,05222. Napier Road
3.203 33,36423. Wanwadi Road
2,'122 22.10224. lravati lGrve Road

91625. East Stroet 4,024
2.r58 22.47426. Coyaii Road
2,91527. Ariun Road
5,597 528. Shivarkar Road
4,330 4 5,10729. BT Kawede Road Tadrgutta

;.47230. Hadapsar Way end kalepadal Road 2,541
9.12631. Sasanenaqar to ramEkdi Manhamdawadi road and Undri 876

460 4 78832. Kalepadal to Saswad Road
7,943 82.74433. Vimannagar Road

916
1,102

Square !9 Srik{g!4a
35. Sakorenagar Road

45436. Naganrala School to Edlab Chowk to Marigold 2.U4
1,014 r0.56537. Shastrinaqar to Badami Chowk
4,010 438. Ambedkar Chow* to Vishrantwadi
5.88339. Alandi Road to Shastrinagar Loop Road

62640. Kalyaninagar Vadgaonsheri Road 3.324
70.'19941. Reimata Underpass to Kakaj Deiry 6,739

2,647 27,57342. Vittal Mandir to Karvenagar Village
ffi to Khinre Maruti Putgate 4,613 48^052

1.838 14544. Kothrud Po. Thane,Sathe Chowk to D.P.Road
1,55645. Ganive Chowk and Kanhe Road

9362.97046. Nathpai chowk to bhide Hospital
30,6752,94547. Mahesh society to KK Market
52.43248. Padmavati to Gajanan Maharaj Math 5,033

1 ,315 13,70249. Canal Road from Janata colony to lnamdar Chowk
94350. Gujanradi Road

1,28.51. Raias Society to lak€ town road
7: .8606,99552. Sanataii Ghomade Road

2,2U 23,79:
1.74i54. Lohgaon to Wagholi

6285i MunOhwa Bridge and dargah and Kharadi Zakat naka
1,331ah
3,059 31,86757. Cummins Colbge Road Karve Nagar

1\' Y\elrr.'
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Pegk Hour PGUs Dailv PCUg
1,'160 12,082

to 1,028 10.709
652 6.793

to to 1,570 16.353
to 6.478 67.483

to 935 9.737
to 1,066 11,102

2.8r8 29,355
to 1,695 17.659

2.507 26.11 1

to Nanware 2,792 29,088
6,401 66,674
6,593 68,675
1.932 20,125

to 2,313 24,091
to to 985 10,261

1,441 15.011
838 8,728

ffi

Roed Nrmo
58.PMPML Charging Depot Lohagaon ro LonikhenO tJistap Dairy)
59. Theur Pheta Solpaur Road to Kesanand

nb€gaon Katraj Road Junction
. Saswad Road

reen Park Rord To Searons Mall
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Annexure R2-lX

Sr.No Name start-End Point Km

t Pune Saswad Road- Hadapsar to Diveghat Hadapsar Gadital To Diveghat L3.70

2 Bypass Road- Nawale Bridge, Katraj,

Gokulnagar, Khadimachine, Undri,
Mantarwadi

Navale Bridge, Gokulnagar, Khadimachine Chowk, Undri Chowk,

Mantarawadi Chowk

15.66

3 Old Airport Road Gunjan CHowk- 509 Chowk- Airport 4.6t

4 Alandi Road Chandrama Chowk To Bopkhel Phata 6.07

5 Old Mumbai-Pune Highway RTO Chowk To Harris Bridge 5.37

6 Senapati Bapat Road SB Junction - Symboisis Law College- Nalstop 3.83

7 F. C. Road Khandojibaba CHowk To Natawadi 2.58

8 Jangli Maharaj Road Sancheti CHowk To Khandojibaba Chowk 2.OL

9 Shastri Road Tilak Chowki- Dandekar BRidge L.34

10 Nehru Road Pune Station- Seven Love- Gangadham Chowki- Hotel Kanha 9.52

11 M G Road Golibar Maidan To Ambedkar Statue L.75

L2 Dr. Ambedkar Road RTO Chowk To Teen Topha CHowk 2.45

13 Bundgarden Road Dorabjee MallTo Mangaldas Chowk 3.07

74 Saadhu- Vaswani Road Nehru Chowk - Jahangir Hospital L.27

15 Prince of Wales Road Bhairobanala - Lullanagar - Bibewadi 6.55

t6 Kondhwa Main Road Golibar Maidan - Jyoti Hotel - Khadi Machine Chowk 6.09

L7 Tilak ROad Alka Talkies Chowk to Swargate 2.O0
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Annexure A: Technicat Specifications for Air euatity Sensor

Ambient Air Quatity Sensor Monitors are lnternet of Things (loT) based air pottution

monitoring systems that cottect reat-time data from muttipl,e Locations. The col,l,ected

data can be used to assess air quatity trends, detect pol.tution hotspots, and evatuate

the effectiveness of mitigation measures. The system provides val.uabte insights for

government agencies, researchers, and the pubtic to make informed decisions about

improving air quatity.

The Ambient Air Quatity Sensor Monitor sensors shaLt provide reat-time measurements

ofPMz.s and PMro concentration (pflm3), Retative Humidity (RH) (0/o) and Temperature

('C). This robust device shatl have abitity to provide the reat-time data at 1 minute

intervat with wide range of measurements.

1. Components and Specifications of Air Quatity Sensor

Ambient Air Quatity Sensor Monitor shatt comprise of several components that work

together to cottect and anatyse air quatity data. The components wil.l. inctude -
a) The major pol.tutants at construction site are PMz.s and PMro. The senor instaLl.ed

shoutd monitor PMz.s ofid PMro, temperature and retative humidity. The sensor

specifications are given in table 1 below

Table 1 Sensor Spe cifications

Parameter Measurement
Range

Accuracy Response
Time
(sec)

Life of
Sensor

(months)

Operating
conditions

PMz.s 0 to 1000
pglmt

R'>0.7 <10 -24 to 30 T=-30oC to
-70"c

RH=0 to 950/o

PMro 0 to 1000

ug/m'
R2>0.7 <10 -24 to 30 T=-30oC to

-70oC
RH=O to 950/o

Temperature -1OoC to 50oC +/- 0.5 C for
range 0 - 65

c,
+l- 1.25 C tor
range -20 to

0c

1 -24 to 30,
vatidated
from fie[d

deptoyments

NA

Humidity 15% to 950/o +l- 3o/o 1 -24to 30,
vatidated
from fiel.d

Deployments

NA
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Working Principle:

The sensor shatt emptoy a taser-based tight scattering principte such as an Optical.

Pafticte Counter (OPC) or equival.ent laser scattering technoLogy to detect PMz.s ofld

PM10. The device shatt direct a taser beam through the air sampte and measure the

intensity of tight scattered by partictes using a photodetector. The scattered tight

signal. shatl. be processed to estimate particl.e size and concentration, enabting

catcul.ation of mass concentrations (Udm') based on estabLished particl.e

characteristics.

b) Micro-contro[er: lt shatt receive data from the sensors and process it and then

send it to the cloud server or any other data storage hardware. The micro-controtter

is usuatty a microprocessor such as Arduino, Raspberry Pi or simitar device.

Communication Module: The communication modute shatt be responsibte for

transmitting processed data from the microcontrotter to the centraI cloud / server. lt

may utitise various communication technotogies such as Wi-Fi, GSM/4G, LoRa,

Ethernet, Sigfox, or NB-loT to enabte reat-time or near reat-time data transfer.

However, for al.t construction site deptoyments within PMC timits, it is mandatory

that the device is equipped with GSM/4G cettutar connectivity as the primary mode

of communication, ensuring retiabte data transmission irrespective of locat Wi-Fi

avail,abitity or site-specific timitations. Other interfaces such as Wi-Fi, Ethernet,

RS485, RS232, or tow-power loT protocots may be provided as secondary modes

but shat[ not reptace the requirement for GSM/4G-based connectivity. Att

communication channets shatl support secure, authenticated API-enabted data

transfer for seamtess integration with the PMC Centralized Air Qual.ity Dashboard.

c) Gtoud Server: The ctoud server is a central.ized ptatform for storing, anatyzing, and

sharing air quatity data. lt shatl cottect data from the communication module of

Ambient Air Quatity Sensor Monitor and store it in a database. The ctoud server atso

shatl provide web and mobite apptications for users to access the data. The ctoud

server witt not be in scope of the project proponent of construction site, it witt be in

the scope of sensor manufacturer / provider.

d) Third party software support: Data shatt be accessibte through APls to facititate

integration with third-party software, process automation, and the PMC Central

Dashboard.
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e) Power Suppty: The devices shatl. operate on AC mains suppty. ln case of power

faiture, provisions for atternate power suppty, such as sotar panel.s or UPS with

backup of 10 to 12 hours, should be in ptace.

CAUTION AND SAFEW FOR SENSORS

o Monitor shatl use a regutated power .suppty to avoid ftuctuations that coutd

affect sensor performance. Vottage spikes or drops can lead to inaccurate

readings or even damage the sensor.

o lt shal,t use appropriate gauge wiring and secure connections to avoid issues

retated to poor connectivity or etectricaI noise.

f) lnternal Memory: The module shatl mandatority be equipped with an internal

memory backup system to ensure zero data loss during any network outage. An SD

card-based locaI storage provision is computsory and the device shatl.

automaticatty record att data on the SD card without interruption in the event of

network faiture. The storage capacity shal.l. be adequate to securety retain a

minimum of six rnonths of continuous data.

g) Enctosure: The enclosure is the outer covering that protects the components from

environmentat factors such as dust, rain and wind. The enctosure housing the

sensors and electronic peripherats shatt be tightweight and compact System

withlP65 and above grade enctosure for endurance against harsh weather

conditions.

h) LED lndicators (Signat): The communication modute shatt be responsibte for

transmitting data from the microcontrotler to the central ctoud/server and to LED

Signat. The LED Signat shatt be configured to range of PMro vatues on 1s-minutes

running average basis. The signat shatt disptay the dust severity cotour codes as

given betow.

PMro (pglm3) Range

(Based on 1S-min Average)

Cotours to Disptay

on Signat

0 to 100 Green j
101 to 350 Yettow

351 to 430 Orange j
430+ Red O
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The LED Signal. shatl serve the purpose of understanding the indicative dust severity

levets at construction sites and guide on-site personnel to mitigate the air pottution

accordingty. The technicat specifications of LED Signat are as per tabte 2 betow. The

LED Signat shoutd support wired / wiretess connectivity with air quatity sensor as

per the site conditions.

Table 2 ln d igenou s I n b u ilt Microcontroller-based LED Sign a l{ing System

lnstaltation Type Wat[ mou nted/Sta nd Atone
LED Signat Size 310 mm (H) x 310 mm (W)

(Approximatel.y 1 ft X 1 ft)
Cotours Green, Yettow, Orange and Red (Att

cotours are mandatory)
Connectivity Must be compatibte with 4G, Wi-Fi,

RS485, RS232, Ethernet
Data lnput Rest API and Modbus
lnstaLtation Type Wat[ mou nted/Sta nd Atone
ViewAngl.e HorizontaWertica [ 1 40" / 1 30o
lngress Protection Front/Back lP65 or above grade
Visibitity Range 30 metres minimum
Brightness 8500 NrT

Minimum Life Span of the system 30000 Hrs
Power Suppty 23OV AC
API c redentiats configu rations usi ng Web Based Appl.ication
*Suitable size modifications as persite condition with prior approval.

2. Site Setection Criteria for Sensor lnstatlation

Ambient Air Quatity Sensor Monitor shatt be instatl.ed in the fietd as a watl. or a pote-

mount, nearby a retiabte power source. A suitabl.e location with minimum 270 (three

cardinat directions) free air circutation shatt be identified.

Minimum Checktist:

o 24*7 power Suppty

r Unobstructed Airftow (270'13-sides shat[ be unobstructed)

o Wi-Fi/ Cettutar Network

o Easity Accessibte for maintenance and catibration

o Site is setected for ambient air quatity measurement.

Sensor lnstattation: For ambient air monitoring, sensors shoutd be instatted in

tocations with unobstructed air f[ow, at a height of approximatety 3 to 5 meters above

ground [eve[. The sensor shatt be instal.ted on the observabte downwind side of the
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construction site, preferabl.y 3 to 5 metres inside the site boundary, to capture

representative ai r qual.ity conditions.

LED Signat lnstattation: An LED indicator shatt visuatty represent 1S-minute running

average of PM,o air qual.ity levets through designated cotour codes, enabting on-site

personnel to easily understand dust severity Level.s. The LED signaL shoutd be instatted

near the site's front gate or at a prominent activity area, ensuring visibil,ity to workers,

irrespective of the sensor's ptacement. The LED signal, shoutd be connected to the air

quatity sensor either wiretessly or via a wired connection, depending on site conditions

and technicat feasibitity.

3. Sensor Catibration and Data Accuracy

Ambient Air Quatity Sensor Monitor shatt provide ambient PMe.s ond PMrocooc€ntrations

with notabte accuracy. To ensure and improve accuracy, devices require catibration.

Accuracy and precision shoutd be tested against Federat Reference Method (FRM)

/Federal Equival.ent Method (FEM) regulatory monitors. Catibration shouLd occur every

three months. The Catibration Report for the unit/model./product shatt be made

avai[abte for inspection to PMC authorities as and when demanded.

Coltocate sensors with reference monitors for deptoyment at construction sites:

Atl sensors must be cottocated with reference monitors (e.g., CAAQMS)for a minimum

of 15 days. Co[tocation (sampting with the sensor node within 10 meters of the

reference monitor intet) can improve data accuracy by devetoping correction modets.

For catibration of sensors, recognized and peer-reviewed catibration modets shoutd be

used, with performance evatuated against the reference instrument using 1-hour

averaged data for both PMz.s and PM,,o. The cal.ibration output must expl,icitty report atl

parameters assessed, inc[uding detail.ed error statistics and corretation metrics.

Att project proponents, devetopers, and contractors engaged in buil.ding construction or

infrastructure devetopment activities whether private or government projects within the

jurisdiction of Pune Municipal. Corporation (PMC) shatt deptoy sensor-based air qual,ity

monitoring devices (with vatid factory catibration certificates).

For both ongoing and new construction sites, each sensor unit shatt undergo a

minimum 1S-day co-location study with a reference-grade monitor prior to instattation

at site. ln cases where immediate co-tocation prior to instattation is not feasibte, the

co-tocation study may be compteted within one month from the date of instattation,
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and the co-tocation study report shatt be made avaitabte for inspection by PMC upon

request.

4. Data Gottection, Transmission and Vatidation

Data Accessibitity: Data shoutd be accessibte through APls for integration into third-

party software, process automation, and the Central Command Centre at PMC.

Real-time Data Cottection: Sensor nodes shoutd report the data at 3O-second or 1-

minuteresotution. The manufacturer shoutd provide API-based data access every 10

minutes to the central command centre so that officiats can be aterted and take quick

action if pol.tution levels are too high.

Data Standardisation: For using mul.tipte integrators, the data shoutd be standardised

in near-reat-time before anatysing the data. Generat standardisation inctudes

converting timestamps into lSl giving uniform names and units to the parameters (PMz.s

and PMroreported in ;rglm3), and averaging the measurements to uniform time interva[s.

Standard Reference PM Monitors Like the Beta Attenuation Method (BAM) approved by

CPCB used in Continuous Ambient Air Quatity Monitoring Station (CAAQMS) generally

report data as1-hr averages. Hence, aggregating the sensor data on an hourty basis can

assist in comparison with the reference monitors. However, sensor data shoul.d be

averaged at hourty basis onty if 75o/o ot data points are availabte for that particutar hour.

For routine monitoring and data visuatisation, reporting at 1-minute or 15- minute basis

is recommended.

Data Processing: The dataset from Sensor Ambient Air Quatity Monitor deptoyed

shoul.d contain PMzs snd PMro coocentration and other meteorotogical parameters

(such as Temperature and Retative Humidity) with a timestamp. Att the col.l.ected

datasets shal.l. be merged based on timestamp and unique device lD.

5. Maintenance and Reptacement Protocot

Evatuation & Accuracy of Ambient Air Quatity Sensor Monitor: The Ambient Air

Quatity Sensor devices prior to instattation in the fietd shoul.d be rigorousty evatuated in

the test sites in cotocation with a reference monitor, for a period of 15 days.

Ageing of Sensors: The Ambient Air Quatity Sensor devices lose their accuracy over a

period of time, e.g. as dust cottects on the sensor optics Leading to underreporting of

PM, humidity interference etc. lndicators can report the same concentration for days, or
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reporting zeroes. Hence, periodic cotocation study (e.g. every three months) with a

reference PM monitor shoutd be ensured to ensure data retiabitity.

Life Cycte of Gomponents used in Ambient Air Quatity Sensor Monitor: The typicat

tifetime of the sensors is 30 months. The sensors shoutd be reptaced at the end of 30

months cycte. The manufacturer/supptier shatt ensure that the unit/mode/product

offered is not at 'End of Life Cycte' and manufacturer shatt support for spare parts/

maintenance services for next three to five years.

lnstattation & Maintenance of Ambient Air Quatity Sensor Monitor: The device

monitoring modute shoutd notify the status of any offl.ine/fauLty device at every 6 hours

to central, command centre. The fietd maintenance team of the construction site sha[[

reach the identified fautty devices. The maintenance shoutd be carried out in the fiel'd

for issues that can be resotved on site. For issues not serviceabte in the fietd, the device

shoutd he swapped with a reptacement device titt the issue is resotved. The schedul'e

for reptacement of hardware consumabtes witt be as per the component tifetime. Any

fautts without component reptacement shoutd be addressed within the 6-hour

maintenance window. Expected repl,acement timetine is 24 hours'

Zero Break-down and Fautt Detection Strategy: The objective of fautt detection is to

identify sensors that either provide inaccurate measurements or have stopped working'

These SenSorS need to be repl.aced with new Sensors in the devices'

o Checks to be performed on the data from the SenSorS every 6 hours

Check Definition Target Vatue

Uptime The operationat time of the sensor is

catcutated bY dividing the actuat

number of hourty data points received

from the sensor over last 24-hours by

the total. number of hourtY data

>950/o

Range
Viotation

The count of out-of-bounds readings

given by the sensor viotating the upper

timit or tower Limit of sensor

measurement range in tast 24-hours

<1o/o

Any sensor recording tess than the target uptime vatue for two consecutive months

shatt be repl,aced with a new sensor unit'

cteaning: Periodic cteaning is important to ensure optimum device performance'

WeekLy regutar maintenance activity has to be carried out depending upon the
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surrounding. The activity inctudes cleaning the dome for the tight sensor, air intet, and

outtet mesh & generat cteaning of the exterior.
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Annexure - B

List of shorttisted make & modet of sensor-based Air Quality Monitors.

Note: The tist shatl be updated by PMC from time to time, based on vatidation of new devices and re-
assessment of existing modets, as and when required.

Sr
No

Name of the
Company

Make of
Sensor /

Unit

Modet of
Sensor Unit

Contact Person and Emait /
Number

1 M/s.
Ftorosense
Engineered
Sotution Pvt
Ltd

DUTON
(Ftorosense
Engineered
Sotution Pvt

Ltd)

FLO-NODE S Mr. Adarsh K
78295531 83/ 8073593961

info@f[orosense.com
pune@ftorosense.com

2 M/s. PT

EcoLogicat
Services
Private Limited

PT

Ecotogicat
Services
Pvt. Ltd.

M.AAQM Mrs. Sonal Mahyavanshi
7756979879

officiat@ptespt.com

3 Fortunexis
Automation
PVt Ltd

Envirozone E2320 Mr. DharmenderVerma
8076751 1 98

d.verma2004@gmait.com
sates@fortunexis.in

4 M/s. Respirer
Living
Sciences Pvt
Ltd

Respirer AtmosAQ-Pro
Mr. Ritesh Tripathi

7709655722
support@respirer.in

tr M/s. Airveda
Technotogy Pvt

Ltd

Alrveda PM25l OTHGSM-

EYE

Mr Amandeep Rajput
7417895486

info@airveda.com

6 M/s. Opruss
lndia Pvt Ltd

Opruss lndia
PVt Ltd

OPRUSS ADM-
1 000 System

Mrs. Shreshtha Lad
9175984817

accounts@opruss.com

7 M/s. Saksham
Scientific
lnstruments
Pvt Ltd

TSI

lncorporated
USA

Bl.ueSky* AIR

QUALITY
MONIIOR

Modet 81 43

Mr. Rahul.Yamgar
88283383s7

sates@ssipt.net.in
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Annexure C: Mitigation Checktist and Suggested Action Guidance

Att project proponents are mandated to strictty compty with the Mitigation Checktist

provided in this Annexure, as it forms the first and essentiat stage of reducing dust and

air pottution at construction sites. The accompanying Action Guidance Chart is

intended to hel.p on-site personnel take immediate actions based on the indicative dust

severity levets disptayed through the LED signat system.

o Mitigation Checktist - Mandatory for Att Construction Sites

Sr No Description

1
Metat sheet barricading of minimum 25 feet height atong the site
perimeter.

2 Buitding structure covered with green ctoth/tarpautin to prevent dust
dispersion.

3 Regutar water sprinkLing on exposed surfaces, internaI roads, and dust-
prone areas.

4 Water fogging during toading and untoading of construction materiats.

5 Water sprinkting on debris, excavated earth, and toose materiat.

6 At[ construction materiat, excavated earth and C&D waste shatl be

stored on the site, not dumped on publ.ic roads or pavements and shatt

be covered with tarpaul.in.

7 lnstatlation and operation of sensor-based air pottution monitoring and

LED indicators as per PMC specifications.

8 Conduct grinding, cutting, dritting, and simitar dust-generating activities
in enctosed areas. Use of vacuum machines and dust capturing shroud

for grinding operation is recommended.

I Provision of appropriate PPE (masks, goggtes, protective gear) for att

workers.

10 Deptoyment of smog guns to control dust, especiatl.y during high-activity
periods.

11 Functional vehicte tyre washing facitity at the site exit to prevent dust
carry-over to pubtic roads.

12 DG sets operationaI on sites shatl run on ctean fuets such as LPG/ PNG /
Etectricity, duat fuet mode, or be equipped with Emission Control
Devices.

13 Att vehicl.es transporting materiats and/or C&D waste shat[ possess vatid
Pottution under Contro[ (PUC) certification
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. Suggested Action Guidance Ghart (Based on lndicative Dust Severity Levels)

Category &
lndicator

Action Points

Good to
Satisfactory

Green
(PMro< 100 pglm3)o

o Continue routine activities white comptying with the
M itigation Checkl.ist.

o No activity restrictions.

Moderate to Poor

Yettow

(PM,oi1o1-gso

uglm')

o lncrease frequency of water sprinkting and anti-smog gun

operation targeted at dust-generating activities.
o Reduce cumutative dust toad if appticabl.e by work

sequencing (postpone two simuttaneous dusty activities)
o Reinforce site housekeeping: remove loose dust from

gates, pathways, and material. unl.oading areas using wet
sweeping.

Very Poor

Orange
(PMro:351-430

pglm')

o

o lntensify water sprinkl,ing.

o Temporarity hatt high dust-generating activities
(excavation, debris shifting, dritting, cutting) unti[ levets

return to Green.

o Operate fogging/smog guns continuousty untit levets

reduce to Green.

o Wet roads before any vehicle activity. Limit vehicte

movement - essentiaI vehictes onty.

o lncrease supervision to ensure futl. comptiance.

o
Severe

Red

(PMro> 43Q+ pglm3)

o Deptoy smog guns at maximum capacity and ensure

continuous water fogging.

o lnspect alt barricading, coverings, and enctosures for gaps

or damage, and immediateLy fix any broken or missing

nets, covers, or site barricades to prevent dust dispersion
o Resume work onty after pottution [eve[ returns to green.

o Record cause, action taken, and review site conditions
before restarting and report to PMC if Levets remain severe

for more than 2 hours.
Note: The Suggested Action Guidance Chart may be updated by PMC from time to time based on fietd

observations and operationat feedback.
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Annexure R2-X

D.0. No. ;CAP- 2A2.2 I (.p"- t7 b I -f bz
ENVIRONMENT A CUMATE CHANGE DEPAfrIMEhIT,
Boom No.2l7, ZndFloor,
Mantraloya (Annox),
Mumbal 4AO $2.
Date:2--t lto/zozb,

Subject: Guidcllnes for Air Pollutlon Mltigation.

#

(l) All the project prcponents in the corporation area shall ensure that at lcast2i feethightin /

metal sheets shall be erected around the periphery of construction projects havingheigltt

mor€ than 50 mtrs and outside the corporation area at least 20 feerhigh tin / melal sheets'

Q) Mega Cities - All construction layouts having area more than I (one) acre shall have tin I

metal sheet erected of height 25 feetat least around periphery of the construction proiect

sites and for construction sites, less than I (one) acre, the tin / metal sheet height shall be

25 feet at least' r L.' *rar "'"en clotlt /
(3) All the buildings under construction shall be compulsorily enclosed by wet green

wet jute sheet / tarpaulin from all sides'

(4) All the structures under demolition shall be covered with tarpaulin / wet green cloth / wet

jute sheet from top to bottom. There shall be continuous sprinkling/spraying of rvater

during the process of demolishing the structure' 
!.-- r^-,r;hd onrt rrnloa

(5) It shall be ensured that water fogging shall be carriecl out during loading and unloading of

materialsattheconstructionsites(useofstationary/mobileanti.srnoggrrns).

(6)Thewatersprinklingshallbedoneondebrislearthmaterialetc.whiclrareproneto
generateairborneparticulatemattersatallconstructionsiteswithoutfail.

0)Allvehiclescarryingconstructionnraterialsshallbefullycovered(i,e.frontopandall
sides)sothatconstructionmaterialordebrisdoesnotbecomeairborneduring
transportationandthevehicleshallrrotbeoverloadecltoavoidanyspillagefromtlre

vehicle'

(8)Allconsffuctionsitesshalldeploysensof-basedairpollutionmonitorsatworksitesand

actimmediatelyonobservingpollutionlevelsexceedingthelirnit.Thismonitoringslrall

bemadeavailableforinspcctiorrtoMtrnicipalauthoritiesasandwhendemanded.

(g) All the work sites shall ensure that the grinding, cutting' drilling' sarving and trimming

workiscarriedoutirrenclosedareaandwstersprinkler/rvaterfoggngiscontinuottsly

done rvhile working to avoid escape of fugitive air'

(to) All the construction sites shall ensure that constn:ction and Demolition (C & D) rvaste

generared rvitSin the premises / site of work is transported to designated unloading site

strictly as per C & D Waste lr{anagernent Plan. After unloading the clebris, the vehicle

I

I
I
t

I

t

\
i

,

r
l

shall be sashed and cleaned thoroughly.

Plgr I ofJ
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(l!l4ll thc i:+flstnretion pers$ilnel mnnag€rs shall mandalrrrily wear personsl protec(vs

sqttiprn*nl sltclr a-t illfisks. gogglcs- ltxlmcts' ete '

t l l1 .{ll rhc ,.*rLsilts lik* hriclges antl llvovers shnlI hrtvc barricnding rrf minirnum 2a feets

q I 11 i\ll thr rrrr:1r* ir.6rkr 6furv€ grorrntl shall hc coverccl u,ith l:arriercbng of 2{} feet he ight I-hr

corrstnrr:tiorl sitc slrall hc eovered r+-ith tnrpaulin i wet green clalh I wet .iuLe sheet. 'l-he

smo$l$lulls / rvater sprinklers shall he used during thc eonstruction work.

i'l4lDistrig {--trllec:trrrs / Conrmissioners rhall deploy special squads to prevent illegal{: & f)

durrrpins rit lntc tttght.

(lsiDistrir:t l.ollcq:tors / ('ottttrjssiontrs shall ,Jeplr:v sper:iirl :ilrrurlr f(lr irir periiiitir;rr 1''1ii11.:rtrittri

enforcenrent. fhe squad shall bc headed by one serrior of?-icer from fhe W rtrel i I aluka.

tlSlThe enforcenrent squad shall visit the premises and videer graph the warksite, If ir is

obsen'ed that the worksite is not adhering to the above stated provisions, string ent action

such as issue of Stop Work nolice and / or sealing of worksite shali be taken immsriiarel;
(i?)The timeline for procurement of sprinklers shall be 15 days andfor procurenlent clsmog

guns shall be 30 days from issuance of this circular. AII the project proponent,,contr;ictor-;

shall abide by the above timelines without fail.
(18)'fhe vehieles carrying construction material or C & D material, possess vehicle tracking

system installed otr then:, if found not adhering to above stated provisions, shall be seiz'ed

and in:pounded by the RTO / Poliee Departmenr.

(lgiThe Transport Department shall take acrion against overlo..rding ol ..'ehicles- uncttvercd

vehicles. vehicles spilling construction nraterials on roads. Vehicle Scrappage poticy shall

be encouraged for End-of-Life Vehicles.

Qq Nl vehicles carrying materials shall have valid PUC certificates and the same shall be

produced as and w,hen asked for by competent authorities.

(2|)MPCB shall monitor the air pollution ernifted from the industries located in the

corporation area.

{22) The loose soil, sand, construction materials and debris of any kind and quantity shall be

enclosed.lprotecred uTth ta.rpaulins. It shall be ensured that there is no clumping of
consiruction material and debris on public roacls, fbotpaths, pa\.ements and open area.

(23) vehicle tyre wzshing fhcility shall be provided at all exit points of construction sites. It
shall be ensured that daily cleaning is carried out of of dust by

sprinkiiug, bmshing. Tbis w'orkI rCIads in one nlonth'1
ensure r+,ide and fbst

ffi

n
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Note

Subsidy for CNG kit-fitted auto rickshaws in the city: On behatf of Pune Municipal

Corporation, to reduce increasing air pottution in the city for three-wheeter auto

rickshaws and to promote the use of CNG fuet, a subsidy of Rs. 12,0001- each is being

given to permit hotders of auto rickshaws fitted with CNG kits. Subsidy has been given

by Pune Municipal Corporation as mentioned betow.

Subsidyfor CNG kit-fitted auto rickshaws in the city

Financiat YearNumber of rickshaws given subsidy

2011-12 1651

2012-13 8739

2013-14 1650

2014-15 2164

2015-16 1140

2016-17 0354

2017-18 0208

2018-19 0628

2019-20 0327

*Totat:* *16861*

ln the year 2019-20, a subsidy of Rs. 39,24,OOO1- (Rupees Thirty-Nine Lakh Twenty-Four

Thousand onl,y) was distributed and through this subsidy, 327 auto rickshaws have

benefited from this scheme. ln the tast nine years, 16,861 rickshaws have been given

subsidy. Because auto rickshaws are using CNG on a targe scate, it has hetped reduce

the amount of air pottution in the city.

ln the year ZO2O-21, a provision of Rs. 1 Crore has been made for CNG subsidy.

Signed

Environment Conservation Officer

Pune Municipat CorPoration
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